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Shri F. A. AhlD.lld: In order to help 
these small units, we are considering 
thf' question of giving them relief so 
far as import duty On ,pulp is concern-
,ed; we are also considering the ques-
tion of excise duty so far as produc-
tion I..'P to 1,000 tons is concerned; we 
are also considering the question of 
excise duty on machine-made paper, 
and also finished paper. All these 
things are under cOnsideration. 

Sbrt S.  S. Kothari: May I know 
whether the price of paper produced by 
the small mills is also controlled, and 
whether there is any proposal for 
giving a price rise to the paper indus-
try? 

Shrl F. A. Ahmed: The paper indus-
try generally has been asking for a 
price increase. Last time the price was 
increased in 1962. That matter is also 
untler consideration. 

Shrt Sradhakar Supakar: What is 
thE definition of this small paper mllI. 
and how far will any incentive given 
in the form of raising the price of paper 
have an undesirable effect Of hamper-
ing education etc.? 

Sht1 F. A. Ahmed: All those matters 
are being considered. 
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8brt F. A. Ahmed: The small units 
ba"e been clillsing traditional raw 
materials, the pulp, and now they are 
beinf encouraged to USe bagasse and 
other waste material. If they make 
use Of it, I hope they will overcome 
the diftlcu1ty of only depending on raw 
materials imported from outside. 

Production of Dhoties and sarees 

+ 
-144'. 8hrt Atal BIbarI Va.tPayee: 

Shri M. S. MarU: 
Shrt R. BarDa: 

Will the Minister of Commeree be 
plessed to state: 

(a) whether Government had deci-
dt:d in their Resolution dated the 2nd 
June, 1965 that the production of sareft 
and dhoties by the Textile Mills should 
be pegged at 1963 level and that the 
mills and powerlooms should be pre-
vented from prodl!'Cing coloured sarees 
botr. a n~ e  and piece-dyed to 
afford protection to the handlooms; 
and 

(b) if so, the machinery set up for 
the proper implementation of the 
above decision? 

The MlDJster of Commerce (Shri 
Dlne&h Singh): (0) Yes, Sir. . 

(b) The maximum production of 
'~a e  'and dhoties has already been 
'fixed at the approporiate level and the 
'production of these varieties by th1! 
mills is ~ o e  watched by the Tex-
'tile Commissioner. The o u t~on of 
coloured sarees by mills and power-
looms has also been prohibited statuto-
rily arid their o g~ an e ot these regu-
lations is also beiug watched ,by th8 
Textile ommi ~ione . 
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Shri .. Barua: Most of the mill-
oWIlers ~ ~. S ~ . <1p . e ~tn fl!Cto-
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Shrt DiDesh Sin&'h: If the hon. Mem-
e ' a~' i ~ 't  t e' e~  a ~  
l' have said 'that both the mills and 
powerlooms have been brought under 
tl14 restriction. 

Shri V. J[rishna"MJOt"thl: Govern-
ment believes more in euring than in 
pre.vention in regard to the production 
of dhoties and sarees. Even though the 
elder statesman nalaji passed a 'relO-
Itltion in 1953 requesting that a ban 
be-imposed on the production of dhoties 
and sarees by the mills, government 
has taken a decision in 1963. There 
has been the pitif1ll plight of handloom 
weavers. The resolution of the gov-
ernment has not conferred any bene-
fit on the handloom weavers. Instead 
of pegging production to 1963 level, 
why eannot the government advance 

it so that is can help the handloom 
weavers, especially in the sp\3th? 

Shri Dinesh SiDgh: I gave the figures 
of the decline, !\ow the production in 
the'Tnills is decli:1ing. What is the 
point Of pegging it up to somethirlg 
else when it is declining. 
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AlumiDlum Plant In GwJarat 

°14.48. Sbri 0Dkar LaI BeziWa: 
Shri Ram Avtar Sharma: 
8hri Atam Das: 
Qr, ~a a PPkash Purl: 
~ i ~  KuInar Shastri: 
Silri prakash Vir Shastri: 
sJirt Ragb;Jvir SiD&'h Shastrt: 
Shri Y.S. Kushwah: 

Will the ini t~  of Steel, MIMI 




